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No. 2833] NEW DELHI, MONDAY, JUNE 8, 2026/JYAISTHA 18, 1948
qEF TREgH i ST A
7% fawetl, 8 57, 2026

FLAT. 2927(F).— b1 WHR, AP ISHN SAUFTH 1956 (1956 BT 48) (Y TTH 38D
UYTq I SHfAMRTH H81 T4 §) B URT 3% & IU-URT (1) GRT Ued Afdadl BT YANT HRd gU, T8
JHIYM 81 O & 99Tq & ol o0 & 98y ot & NH-148AE & fo. 0.00 ¥ fob. . 4.600
(@ITF-148T% RIagfd & e J A& AUSd AFf WUs) dF & Y-TJUs & A @ISieur/ies
eeR Wled 2-TH/4-TF BT T 3AT(S), SFRETT, Y= 3R T & did Yo & fore a8 yfi
3nferd § Rraeer Tt ol e arggen & foar mar 8, T Yf¥y o1 3l B3 3 ey B
YT R g

DIz Wt Aafad, S Iad Y # fedas &, Saa ARAATH B 4RT 37 B JU-URT (1) & A
Udlad TR & forg Tt YW o SUANT IR IS0 H 39 ARG & UHIRM &1 dRiE  Sah iy G
& YR 37Ut TURT Udbe HR Hab T |

T U SMTUfRy W& WeRI, 3rufq SR forar AfoRee afémlt fieet ! fafad ©u & uxqa
B ST 3R ITH ITF SMYR B RAT foby S 3R e WiRGRY, suftdsdl & sfadTd &
7 a1 forelt fafieh ORIaR RT g I &7 SaR G 3R T MUl 1 gaTs o Ugid aul Tt 8fiR
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S @A & UYTd, IS Bis g, o Tem WieRT sawad THg, 3= gRT a1 dl Uil &l SRTd
DR G T ST B b |

Jad ATAFTH Pt URT 37T B JU-YURT (2) & 31eh e UfdeRY gRT fbar a1 i it e
3ifad g1 |
T SRGET o fid o arell YfH & X 3R 3 TR Tl MAGRT & Iad Hrafad &
IUA g 3R Ih1 fedeg Aafadal gRT fAieror faar S godi g |

SR

faeett vrou & Aray o & NH-148AE & .1, 0.00 & fo5. . 4.600 (TITT- 14805 Rayfd &
e & e Husar Ut Wus) & T Sl ot I aTelt W= IRd SryaT Wen afed Yy
&1 Hfgre faawor

RTsg &1 14 faewht

I Rrdt &1 9m: A8y

®e | Jdeurden ||y e ueR|YRI Ftuel| yrereawa | yft & aawa
RiLell SillIRESE) @FRT)
L1 | 2 L 3 [ 4 | 5 | 6 |
[T 1 AT AR |
TTd T AT et |
L 11102 min st k) | 12.43389 (&) 1.0483)
2 108 MIN [RBRY | | 5.982688 (&) 0.5044|
3 112// 1 Min it gk | 07104739 (aitm)|| 0.0599)
l4 1377 10 MIN st k2 | 0.0616772 (&) 0.0052|
5 1137/ 11 it I | 1.49923 &) 0.1264]
6 113//12/1 min ||t g | 1.750684 (st )| 0.1476|
7 113771272 min |t k2 | 1.621399 (&) 0.1367|
8 11377 13/1 min |t Ikl | 1.361643 (&) 0.1148|
E 113//13/2 min ~|fAsht [EaR | 0.5313728 (dftan))| 0.0448)|
110 113// 14 min it gk | 0.0984463 (st )|| 0.0083|
11 1377202 MmN |t [Pt | 0.0438857 (&ften)| 0.0037|
12 113// 26 min |t Ik | 0.0545606 (&) 0.0046|
113 113// 27 it g | 0.2502671 (airm)|| 0.0211|
14 113// 4 min |t [P | 1.377062 (&ften))| 0.1161|
15 13// 5 min |t Ik | 4.045787 (&) 0.3411|
16 113// 6 min (it [P | 0.5705141 (d&tan))| 0.0481|
117 113// 7 min it [ | 3.833475 (ditm)|| 0.3232]
18 l13/78/1 min  |fsh [t | 1.500417 (&ften))| 0.1265]|
119 l13//8/2min | Ik | 1.241847 (&) 0.1047|
20 113// 9 min it g | 06535411 (air)|| 0.0551|
21 14// 11 i cabl 2.299848 (49T ) 0.1939
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22 14// 12 B Cabl 1.500417 (dfTdT) 0.1265
23 114// 13 it gk | 1.200333 (st 0.1012|
24 147/ 14 it kG | 0.9002499 (&) 0.0759)|
125 l14// 15 |t IERE | 0.6001666 (&) 0.0506|
26 114// 16 MIN it gk | 0.2336617 (airn)|| 0.0197|
27 1477171 MmN |t kG | 0.1209822 (&) 0.0102|
128 l14/7 172 MIN |t [EaRd | 0.11861 (dfam)| 0.01|
129 114// 18 MIN |t [EZR || 0.2301034 (dftan))| 0.0194]
130 114// 19 MIN it gk | 0.213498 (atn)|| 0.018|
131 147/ 20 MIN it kR | 0.213498 (&) 0.018|
32 157/ 14/1 it IR | 3.249914 (&) 0.274
33 115// 1472 it g | 0.6001666 (s )| 0.0506|
34 157 15 MIN st k] | 3.495437 (&) 0.2947|
135 15771 MmN | IR | 0.2858501 (&ftem)|| 0.0241|
36 l15772MiN - | IR | 1.546674 ()| 0.1304]
37 115//6 MIN it gk | 1.076979 (aitn)|| 0.0908|
38 |l1586 MIN Ry |k | 0.2218007 (&) 0.0187|
139 11587 MIN R | | 0.1814733 (dffan))| 0.0153
140 11602 MIN |[ERRY | | 0.0059305 (st )|| 0.0005|
141 11605 MIN Ry | | 0.0094888 (&) 0.0008|
142 13// 25 Min it I | 1.126795 (&) 0.095|
143 14/ 12 Min it IR | 0.8599225 (&) 0.0725|
l44 14// 13 Min it gk | 3.058952 (ait)|| 0.2579)
145 la/7 141 Min |t Ikl | 0.2526393 (&) 0.0213|
146 l14// 18 Min it IR | 0.9536244 (&fte)|| 0.0804|
47 14// 19 Min it g | 4086114 (atn)|| 0.3445|
l48 la/7 202 Min | [P | 0.9892074 (&ftem)| 0.0834)]
149 l4/721/1 Min |3 [ | 1.728148 (&tan))| 0.1457|
150 l4/7212Min |3 [P | 2.347292 (dfan))| 0.1979|
l51 147/ 22 Min it gk | 0.8290839 (st )| 0.0699)
| Total| 6.2524|

[T H. PIU/DWE/20/02/3A]

g ™, AT
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MINISTRY OF ROAD TRANSPORT AND HIGHWAYS
NOTIFICATION
New Delhi, the 8th June, 2026

S.0. 2927(E).—In exercise of powers conferred by sub-section (1) of section 3A of the National Highways
Act, 1956 (48 of 1956) (hereinafter referred to as the said Act), the Central Government, after being satisfied that for
the public purpose, the land, the brief description of which is given in the Schedule below, is required for building
(widening/two lane with paved shoulder/four laning etc.,), maintenance, management and operation of NH 148AE in
the stretch of land from Km. 0.00 to Km. 4.60 (NH 148AE near Shivmurti to Nelson Mandela Marg Section) in the
district of SOUTH in the state of DELHI, hereby declares its intention to acquire such land.

Any person interested in the said land may, within twenty-one days from the date of publication of this notification in
the Official Gazette, object to the use of such land for the aforesaid purpose under sub-section(1) of section 3C of the
said Act.

Every such objection shall be made to the Competent Authority, namely, Additional District Magistrate south
Delhi in writing and shall set out the grounds thereof and the Competent Authority shall give the objector an
opportunity of being heard, either in person or by a legal practitioner, and may, after hearing all such objections and
after making such further enquiry, if any, as the Competent Authority thinks necessary, by order, either
allow or disallow the objections.

Any order made by the Competent Authority under sub-section (2) of section 3C of the said Act shall be
final.

The land plans and other details of the land to be acquired under their notification are available and can be
inspected by the interested person at the aforesaid office of the Competent Authority.
SCHEDULE

Brief Description of the land to be acquired with or without structures falling NH-148AE in the stretch of land
from Km. 0.00 to Km. 4.600 (NH 148AE near Shivmurti to Nelson Mandela Marg Section) in the district of
SOUTH in the state of DELHI

|State: DELHI ||District: SOUTH |

SI. No. ||Survey/Plot Number || Type of Land |(Nature of Land Area Area
(in Local Unit) (in Hectares)

Lt | 2 L3 L 4 | 5 I 6 |
|Taluk: Mehrauli |
[Village: Mehrauli |
l1 11102 min ||Private lAgriculture || 12.43389 (Bigha)|| 1.0483)|
2 |[108 MIN ||Government  |[Rasta | 5.982688 (Bigha)| 0.5044]
3 [12// 1 Min ||Private ||Agriculture || 0.7104739 (Bigha)| 0.0599|
l4 |13/ 10 MIN ||Private ||Agriculture || 0.0616772 (Bigha)|| 0.0052]
5 |[13// 11 |[Private llAgriculture || 1.49923 (Bigha)|| 0.1264]
l6 |[13// 12/1 min ||Private ||Agriculture || 1.750684 (Bigha)| 0.1476|
7 |13/ 12/2 min ||Private |Agriculture || 1.621399 (Bigha)|| 0.1367|
B |[13// 13/1 min |[Private lAgriculture || 1.361643 (Bigha)|| 0.1148]
lo [13// 13/2 min ||Private ||Agriculture || 0.5313728 (Bigha)| 0.0448)|
110 |13/ 14 min ||Private ||Agriculture || 0.0984463 (Bigha)|| 0.0083]
11 |[13// 202 MIN |[Private lAgriculture || 0.0438857 (Bigha)|| 0.0037|
12 |[13// 26 min ||Private ||Agriculture || 0.0545606 (Bigha)| 0.0046|
13 131/ 27 ||Private |Agriculture || 0.2502671 (Bigha)| 0.0211]
14 113/ 4 min ||Private lAgriculture || 1.377062 (Bigha)|| 0.1161]|
15 |13/ 5 min ||Private |Agriculture || 4.045787 (Bigha)|| 0.3411]




[T &% 3(ii)]

HILT T TSIA . AHTYTL

5

16 |13/ 6 min ||Private ||Agriculture 0.5705141 (Bigha)|| 0.0481]|
17 113/ 7 min ||Private ||Agriculture 3.833475 (Bigha)|| 0.3232
18 |[13// 8/1 min |[Private ||Agriculture 1.500417 (Bigha)|| 0.1265]
19 |[13// 8/2 min |[Private ||Agriculture 1.241847 (Bigha)|| 0.1047|
20 |13/ 9 min ||Private ||Agriculture 0.6535411 (Bigha)|| 0.0551]
21 |[14// 11 |[Private ||Agriculture 2.299848 (Bigha)| 0.1939|
22 |[14// 12 |[Private ||Agriculture 1.500417 (Bigha)|| 0.1265|
23 14/ 13 ||Private ||Agriculture 1.200333 (Bigha)|| 0.1012]
124 |[14// 14 |[Private ||Agriculture 0.9002499 (Bigha)| 0.0759]
25 |[14// 15 |[Private ||Agriculture 0.6001666 (Bigha)| 0.0506|
126 |[14// 16 MIN ||Private ||Agriculture 0.2336617 (Bigha)|| 0.0197]
27 |[14// 17/1 MIN ||Private ||Agriculture 0.1209822 (Bigha))| 0.0102]
128 147/ 172 MIN ||Private ||Agriculture 0.11861 (Bigha)|| 0.01]
129 |[14// 18 MIN ||Private ||Agriculture 0.2301034 (Bigha))| 0.0194]
130 |[14// 19 MIN ||Private ||Agriculture 0.213498 (Bigha)| 0.018]
131 |[14// 20 MIN ||Private ||Agriculture 0.213498 (Bigha)|| 0.018]
[32 |[15// 141 ||Private ||Agriculture 3.249914 (Bigha))| 0.274]
33 |[15// 142 ||Private ||Agriculture 0.6001666 (Bigha))| 0.0506]
134 l15// 15 MIN ||Private ||Agriculture 3.495437 (Bigha)|| 0.2947|
135 |[15//7/1 MIN ||Private ||Agriculture 0.2858501 (Bigha))| 0.0241]
136 |[15// 7/2 MIN ||Private ||Agriculture 1.546674 (Bigha)|| 0.1304]
137 ||15//6 MIN ||Private ||Agriculture 1.076979 (Bigha))|| 0.0908)|
38 |[1586 MIN ||Government  |[Rasta 0.2218007 (Bigha))| 0.0187]
139 |[1587 MIN ||Government  |[Rasta 0.1814733 (Bigha)| 0.0153]
40 |[1602 MIN |Government  ||Rasta 0.0059305 (Bigha))| 0.0005)|
l41 |[1605 MIN ||Government  |[Rasta 0.0094888 (Bigha))| 0.0008|
42 |[3// 25 Min ||Private ||Agriculture 1.126795 (Bigha)|| 0.095|
43 |l4// 12 Min ||Private ||Agriculture 0.8599225 (Bigha))| 0.0725|
l44 |l4// 13 Min ||Private ||Agriculture 3.058952 (Bigha))| 0.2579|
l45 |l4// 14/1 Min ||Private ||Agriculture 0.2526393 (Bigha)| 0.0213]
l46 |l4// 18 Min ||Private ||Agriculture 0.9536244 (Bigha))|| 0.0804|
l47 |l4// 19 Min ||Private ||Agriculture 4.086114 (Bigha)|| 0.3445]
l48 |4/ 202 Min ||Private ||Agriculture 0.9892074 (Bigha)| 0.0834|
49 |l4// 21/1 Min ||Private ||Agriculture 1.728148 (Bigha)|| 0.1457|
50 |l4// 21/2 Min |[Private ||Agriculture 2.347292 (Bigha))| 0.1979]
I51 |l4// 22 Min ||Private ||Agriculture 0.8290839 (Bigha)| 0.0699|
| Total| 6.2524|

[F. No. PIU/DWE/20/02/3A]
SHAIKH AMINKHAN, Director
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